
IN THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, 

NEW DELHI 

ORIGINAL APPLICATION NO. 434 OF 2022 

 
IN THE MATTER OF: 

GURUDWARA MANAK TABRA PRABANDHAN COMMITTEE 

…… ApplicantTHROUGH ITS PRESIDENT.

     Versus 
…... Respondent(s)STATE OF HARYANA & ORS.

 
INDEX 

Page No.ParticularsS. No.

Objections of the Report of the Joint1.

Committee dated 25.11.2022. 

1-8 

9-10Affidavit in support.2.

3.  ANNEXURE P-1; 

A True copy of photographs. 

11-14 

Proof of Service.4.

Email; rkhuranalegal@gmail.com 

 

        Filed by: 

                                             
[DEEPKARAN DALAL & HARMANJIT SINGH JUGAIT] 

       Advocates for the Applicant 
    Office: Flat No. 702, Tower No. 31,  

Commonwealth Games Village, 
 New Delhi-110092 

PLACE: NEW DELHI   
DATE: 26.07.2023 

15

NDOH; 01/08/2023
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